ORRIGENDUM TO THE DETAILED PUBLIC STATEMENT DATED OCTOBEF

COROMANDEL ENGINEERING CGMP‘ﬁN‘I’ LIMITED
CIN: LT4810TN194TPL 343
Registered and Corporate Office I louse W F A
Tel i1 44 Ermail

Open Offer for Acquisition of up to 54,868,244 fully pad-up Equity Shares of face value of R 10/ sach, representing 15.48% of the Yoting Share Capétal of
Coromandel Engineering Company Limited [“Target Company”) from the Public Shareholders of the Target Company by Accord Dastillers & Brewers Privale
Limited (Acquirer 1). Teyro Labs Private Limited [Acquirer 7). Jam Hotels and Resorta Private Limited (Acquirer 3} and Mr. Sundesp Anand Jegath Rakshagan
{Acguirer ) [hereinafter collectively referred 1o a8 “Acquirers”), pursuant to and in compliance with the requirements of the SEBI (SAST) Regulations |“Offer”
or “Opan Ofer”).
Al capitilibed beims nol difred horsen shal have e dame mganng, s specliad in the Detalled Publc Statermest dated October B, 2027 ('DIPS°
This Comgendum ("Corrigendum 17| s beeg asued by Forrss Capital Manageman! Services Private Lmited ("Sanager’ o “Manager to the Open Offer’) on bebalf of
the Acguirers and should be read n conSnuaton wih the DPS and Corrigendum dated October 28, 2027 ("Corvigandum 17) The DPS was publshed on Octobar 8. 2023
and the Comgendum 1 was pubiished on October 27, 2023, i loliowing Newspapers
Nowspaper Language
Fnam:mu E:prﬁl. English
I Hindh
Marathi
Tamil
The Public Sharehoiders ase requested i tae note of the iollowing developments amandmants » the DPS
On September 20, 2027 the Acgurens entered ko 3 Share Purchase Agreamant ["SPA7), which was smendsd by sn smentment agreament dated Decamber 21, 2021
with e Promoter Sellers of e Target Company o acquire 2 43 53,733 Equity Shares (“Sale Shames’) consmstng of 71 28% of the fuly paxd up share capital of the Target
Company |slong with compiete management and conirol of the Tamget Company). The SPA sets oul the mechamsm for such ranster of shares
The Acquirers cpenad an escrow acooynt with Kotak Mahindra Bank Limited {"Escrow Bank®) and by Oclober 20, 2073, had deposied Rs 11 43 21 204/ [Rupes Eleven
Croms Forty Thees Lakie Twenty One Thousand Two Hundred and Ninely Four only) in the sscrow scocounl being 100 (one hundmed per oenl) of the cpen offer
conssheration Feguiabon J2(7) of e SEBI (SAST) Reguiaions permls completon of acquisition of shares under the relevant agresment afer 21 (hwaniy-one) working
days from the dale of the delaled public stalement, subjec! Io deposit of 100% of the Open Ofer consideration in the escrow @ccount Thersfore, the underying
fransactions under the SPA may be compieted pnor io compistion of tha Opan Offer
Pursuant to T abows, on Decamber 28, 2023, Pw Acquire's hawe acquired and the Seflers have sold T Sale Shares i an off-market ransacson a a price of Rs. 1350
por Equaly Share
Pursuani in acquisition of e Sale Shares the Acquirers hoid majority of the Equity Shares by wiue of whech they are n a posiSion o exercsa condrdl over the
managemant of the Targe! Compary Furher, al e meeing of e board of dinectors of the Target Company heid on Decembar 29 2023, Mr. Nalusamy Elangovan
{Mon-Exacutve Direcior), Wr Sabarsinam Singaram (Non-Executes Director), and Dr. R Rambkumar (Managing Derectior). nomensss of T Acguarers, have been appointed
on the board of direciors of the Targel Company and the exmsling dweclors viz, M Murugappan Muthiah Venkatachalam (Chasman]. Me NV Rand {independent Direclor|
Mr. Sndhar A Depall (Non - independent Dereclor], Mr. Shamswddin Sakicra Mohammed (Non - independent Director) have resgred from B board of deeclors of the
Target Company
Prarsuan fo completon of soquiston of the Sale Shares bry T Acguinirs, a3 provadad above, (he ioliowsng provisons of the DPS hae been reessd a8 Siated Delow
A, Para | A - Information about Acquirers
As on date Acquirers has acpured the Equity Shanes of the Targel Company from Selers pursuant to the SPA as follows
1. Acguirer 1- 84 53 531 Equity Shares (15 42%)
2 Acguirer £ - 48 TT 04 Equity Shares (14 68%)
3 Aocguirer 3 - 48 20 0T0 Eguty Shares (11.90%)
4 Apguirer 4 - Bd (17 880 Equity Shares (15 J8%)
Para | B - Detaily of Sallers
Ther Sallirs wars thi Promobens | part of Promober Group of the Target Company and thiy have sold ther entine sharsholding = he Targsl Company, excepl free
Promoter/Promoter Group sharsholden (a8 menboned o tha DPS who conbnue 10 hold 1 24% of the voling share cagstal in e Targed Company| and who ane not part
of the SPA, These tives PromoterPromoler Group shareholdars will conlinue o remain the shareholders of the Targe! Company  The Target Company has recervad
a0 apphcation from thess three PromotecPromoter Group shamholders 10 reclassly them as pubsc sharsholders n complance with Reguiaton 11A of the SEBI
LODR Regutasons and the Target Company has inbmated the BSE that i has raceived the applicalion from hese free PromolenPromoter Group shareholdens
Para | C Details of the Target Company
The present Board of Directors of e Target Company 18 a8 follows
DiN No Date of Appointment
L‘l: FGW n Zﬂl“ “C 4
I]G1-1-5|2?E
0a0TeTIT Mon-E xecutve indepandent Deector
0174085 kanaging Direcir MO0
M Mallusamy Eangovan 03293506 Mo Expcutve Deector 281N
W Sabarabnam Singaram Won-Exscutve Dwecor BN
+ The Target Compary has undensken 3 Capital Raducton Scheme - during the period of last 3 inancial years - whech was approved by e MCLT, Channai wide
oroer dated 9 May 2073 As per the Capital Raduchon Scheme the Target Company has redeced its entre pasd-up préderence share capetal (78 15,630 predference
shares of Rs. 100 sach agaens! the ioss)
D. Para Ml - Shareholding and Acquisition Details
Details of Acquirers Acquirer 1 Acguirer 2 Acguirer 3 Acquiier 4
Mo, of kS No. of b Mo, of % Mo, of
Equity Equity Equity Equy
Shares Shares Shares Shares
Shaesholding as on e M Hal Ml et | bl Not | |
DPS date i | appheable | apphcable | | applcable
Shares acqusred from Seliers 4877043 4620070 1390% | Ad02680 | 528% |240573E | Ta0En
under SPA on Decermber 29, 2023 ' | i
Shares held as on dats 1 48 7T D43 b | 4520070 | 1380% | BA02E80 | 2508% :'2-1.153-?33!: T3.26%
Shares ip be acquired in the offer | 2 151 - 16.95838 | - 606454 | 483% | 2921.TT | AT | BAGRDM | I540%
assuming full acceplance | | |
Post Offer shareholding (') %.17% | 8572881 6226554 | 174% [11320460] 3e08% [32821077] 98 78%

%

{Omn a Divted bass a5 on the
10" working day after the
closing of iendening perod)

1 | | 1 |

The declassification of the Selers as the promotersimermbers of the promoter group of the Target Company under Reguiation 114 10) of e SEBI (LODH) Regulations and
classfication of the Acquiners as ‘promoters’ shall be completed afler compietan of the Open Offer

Except as detailed in this Comgendum ¢ all oiher terms and contents of DPS remaing unchanged

The Acquirer ¥, Acgurer 2 Acquener 3 its Dwrectors and Acoguner 4 accept il responaibility for the information contaned in Tes Comgendum 2 and for the fulfiment of their
obdigabons under the SEBI [SAST) Reguiations
This Corrigendum 2 will be svaslabie on the websie of the SEBI at www sebi.govin

Manager to tha Open Offer

> “FORTRESS

Fortress Capital Management Services Private Limited

Addreas: Daryanage House, 65, Mahaneh Warve Road, Manns Lines, Mumbai - 400 002, india
Tel. Mo (91 22) 2200 7873 | Contact Person: Mr_ Hitash Doshi | Emall: reeshdoshifiortress co in
CIN: UT120MH2004PTC 145815 | Webaite: www boriresacapital in
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For and behal! of the Acquirers
Acquirer Mo 1 Acquirer Mo 2
e adi-
Accord Distillers 4 l Teyro Labs Private Limited
Brewers Private Limited

Date: Docember 31, 2023
Place. Ausina
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